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(e) if so, whether Government have 
taken the action in. the matter, if 
not, the" reasons for the same?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN 
DHARIA: (a). No, Sir.

(bf). As requested by the State 
Government 2000 tonnes of imported 
rapeseed oil were allotted to them. 
The STATEFED was not nominated 
by the Assam Government to lift 
this oil.

(c) The State Government has so 
far lifted through the agency of pri­
vate parties about 812 tonnes, out of 
which over 500 tonnes has already 
reached Assam. N0 party was per­
mitted to sell this oil in Calcutta.

(d) and (e). Do not arise.

Conditions of Service of Personnel to 
be Transferred to States as a Result 
of Separation 0f Accounts from 

Audit

*501. SHRI K. A. RAJ AN: Will
the Minister of FINANCE AND RE­
VENUE AND BANKING be pleased 
to state;

(a) whether Government have 
separated the accounts from audit as 
per the Amendment Act of 1976; and

(b) if so, what is Government’s
policy or the terms and conditions of
service of personnel to be transferred 
to States? »

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M. PATEL): (a) In terms
of the proviso to Section 10 of the 
Comptroller and Auditor General's 
(Duties, Powers and Conditions of
Service) Act, 1971 as amended by
Amendment Act, 1976, accounts have 
keen departmentalised in the Central 
Ministries and Departments, except 
for accounting of pensons. Accounts 
have been also separated from audit 
in Delhi Administration, Separation
of accounts from audit has not yet 
been effected in any State.

(b) Transfer of personnel from 
Audit Department to Slates will arise 
in the event of introduction o f  
separation of accounts from audit in 
the States.

The proposals for separation of ac­
counts from audit received from some 
States are under consideration in con­
sultation with Comptroller and Audi­
tor General of India. At this stage no 
policy has been finalised regarding 
terms and conditions of transfer of 
staff.
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Purchase of Soyabean Oil From 
Brazil by S. T. C.

*503. SHRI ANANT DAVE:
SHRi SHANKERSINHJI VAG- 

HELA:
Will the Minister of COMMERCE 

AND CIVIL SUPPUES be pleased to 
state:

(a) whether the State Trading 
Corporation purchased 9500 metric 
tonnes of Soyabean Oil from Brazil 
which reached at Kandla Port on the 
20th May, 1977;

(b) whether on reaching the Kandla 
port the total consignment of soya­
bean oil was found contaminated;

(c) whether this contaminated soya­
bean oil has been considered unfit 
for human consumption;

(d) the cause of the contamination 
and how this contaminated oil is be­
ing disposed of; and

(e) the reaction of Government 
thereto?

THE MINISTER' OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA­
RIA): (a> Yes, Sir, The vessel arrived 
on the 22nd May, 1977.

(b) and (c). No, Sir.
(d) and (e). Do not arise.

Working of Rural Banks

*504. SHRI P. K. KODIYAN; Will 
the Minister of FINANCE AND RE­
VENUE AND BANKING be pleased 
to state:

(a) whether Government have 
reviewed the working of the rural 
banks; and

(b) if so, what are the results there­
of?

THE MINISTER OF FINANCE 
AND REVENUE AND BANKING 
(SHRI H. M PATEL): (a) and (b).
The Reserve Bank of India have re­
cently set up a Committee under the 
Chairmanship of Prof. M. L. Dant- 
wala to review the working of the 
Regional Rural Banks. The Committee 
is expected to submit its report in 
about three months.
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